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munications, have, however, suggested to 
have a scheme on the lines of Indira Vikas 
Patra but no details are available. 

2538. (Transferred to 22nd    December, 

FINANCES  WITHDRAWN  BY SCICl 
TO DEEP SEA    FISHING OPERATION 

2539. SHRI V. HNUMANTHA RAO : 
Will the Minister of FINANCE be 
pleased to state  : 

(a) whether the SCICI has withdrawn 
financing  to  deep-sea  fishing  vessels; 

(b) if so, what steps are proposed to be 
taken to return seized fishing vessels to 
operators;  and 

(c) details of steps proposed by SCICI to 
revive the sick deep-sea fishing Industry  ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCJE AND 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS   (DR.  
ABRAR      AHMED)   : 

(a)   No,  Sir. 

(b) and (c) The Government of India 
announced a rehabilitation scheme on 4-4-
1991 for the fishing companies assisted by 
erstwhile Shipping Development Fund 
Committee (SDFC). Further relaxations were 
mads in the scheme by the Govt. in April, 
1992 in response to requests from the 
Industry. The scheme envisages various 
concessions which include waiver of penal 
interest, recapitalisation of overdue amounts 
repayable over the balance life of the vessel, 
additional financial assistance for meeting 
increased cost of acyaisition of vessels and 
assistance for repairs and modifications of 
vessels. On receipt of further representation 
from the deep sea fishing industry, the Govt. 
of India have constituted a High Level 
Technical Committee in the Ministry of Food 
Processing Industries to look into the 
problems  of  the  industry. 

PARTICIPATION  OF     INDIA  IN  GEF 
2540. SHRI SUSHIL KUMAR   : 

SAMBHAJIRAO SHINDE   : 
SHRIMATI   VEENA  VERMA   : 
SHRI MAHENDRA  PRASAD   : 

SHRI RAJNI RANJAN SAMU  : 

Will the Minister cf FINANCE be pleased 
to state  : 

(a) whether it is a fact that India has beer 
enlisted as a partIcipant of the Global 
Environment Facility (GEF) as a  donor  
beneficiary; 

(b) if so, what are  details in this regard;   
and 

(c) whether any project in India has been   
identified  for  GEF-funds   ? 

THE MINISTER OF STATE IN "THE 
MINISTRY OF FINANCE AND TOE 
MFNISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS   (DR.       
ABRAR  AHMED)    : 

(a) Yes, Sir. India is a participant of the 
Global Environment Facility as a doror as 
well as a beneficiary'. 

(b) and (c) The Government has posed 
some projects for GEF funding and   are  
being  piccessed. 

 



141     Written Answers [RAJYA SABHA] to Questions     142 

CREDIT   FACILITIES   TO   SMALL 
SCALE  INDUSTRIES 

@2542. SHRI IQEAL SINGH : Will the 
Minister of FINANCE be pleased to 
state  ; 

(a) whether Government propose to set up 
specially designated branches to disburse 
credit to small scale industries in 85 identified 
districts in the country which cover around 
half of the total SSI  units; 

@ Previously Unstarred Question 2004 
transferred from 16th December, 1993 

 


